IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :13-02-2026
Date : 13.02.2026

Applied For

WP (C) - COURT -
07/2026(13.02.2026 [0 ()° |7 R NAYAK c.o.  |-0"%] lorder ptd. 2026-02-16
WP (C) - COURT o WRIT
08/202613.02.2026 [0 20> |7 R NAYAK c.o. | -0U%] lorder Dtd. 2026-02-16 N NCH.3
WRIT
WP (C) - COURT o BRANCH
09/202613.02.2026 [0 00> |7 R NAYAK c.o. | -0U%] lorder Dtd. 2026-02-16 oTvISTO
BENCH-1)
ABLAPL- COURT
11/202613.02.2026 RK BARIK C.0.  NO. 3 |Order Dtd. 2026-02-09 BAIL-2
847/2026
OLD
COURT
ABLAPL- SAROJ RANJAN
12/2026(13.02.2026 2000 SRR 5 c.0. |NO. 3 Order Dtd. 2026-02-09 BAIL-2
OLD
ABLAPL- COURT
13/2026 |13.02.2026 B SINGH c.0. |NO. 3 |Order Dtd. 2026-02-11 BATL-1
884/2026
OLD
COURT
WP (C) - o WRIT
14/2026(13.02.2026  [ge €} |saraT pASH  c.O. ggb 3 |order Dtd. 2026-02-11 N ANCH. 7
COURT
15/2026 113.02.2026  |[FBLAPL™ lnp pask c.0. |NO. 3 |Order Dtd. 2026-02-11
900/2026
OLD
ABLAPL- COURT
16/202613.02.2026 BP TANGA C.0.  |NO. 3 Order Dtd. 2026-02-11 BATL-1
904/2026
OLD
COURT
WP (C) - o WRIT
18/2026(13.02.2026 [, 15)° . |saraT DASH  [C.O. Tg. Order Dtd. 2026-02-11 N NCH. 8
COURT
19/202613.02.2026  ABLAPL™ 1o orvcH C.0. |NO. |Order Dtd. 2026-02-11
906/2026 0
COURT
20/202613.02.2026  ABLAPL™ o snno0 C.0. |NO. |Order Dtd. 2026-02-11
912/2026 0
ABLAPL- COURT
21/2026 |13.02.2026 PK MOHANTY  |C.O0. |NO. |order Dtd. 2026-02-11 BAIL-2
920/2026 .




ABLAPL-

COURT

22/2026(13.02.2026 o070 (G SAHOO Tg. Order Dtd. 2026-02-11
COURT
23/2026(13.02.2026  RBLAPL™ ly MomaNTy NO. |Order Dtd. 2026-02-11
923/2026 0
COURT
24/2026(13.02.2026  PBLAPL™ o sanoo NO. |order Dtd. 2026-02-11
924/2026 s
COURT
ABLAPL- SURESH KUMAR
25/202613.02.2026  [goto > DA Tg. Order Dtd. 2026-02-11 BAIL-2
COURT
126/2026(13.02.2026  [ABLAPL™ o vonapPATRA NO. 3 |order Dtd. 2026-02-11
928/2026
OLD
COURT
27/2026|13.02.2026  [RBLAPL™ oy rRIpPATHY NO. 3 |0rder Dtd. 2026-02-11
933/2026
OLD
ABLAPL- COURT
128/202613.02.2026 PK ROUTRAY NO. 3 |Order Dtd. 2026-02-11 BAIL-2
995/2026
OLD
COURT
WP (C) - o WRIT
31/202613.02.2026 |5 (©)° |HEERA DAS ggb 3 Order Dtd. 2026-02-09 o NCHoD
COURT
WP (C) - BALABHADRA _ _ WRIT
32/202613.02.2026 |, ()7 BRAOH Tg. Order Dtd. 2026-03-23 o NCHT
COURT
WP (C) - o WRIT
33/2026(13.02.2026 |50 50 |p. K. JENA Tg. Order Dtd. 2026-02-11 N NCH-S
COURT
42/2026 113.02.2026  |[RUAPET= Iy camarL NO. |order Dtd. 2026-02-12
3/2026 0
. COURT
43/2026 |13.02.2026 J.KAMILA NO. |order Dtd. 2026-02-26
765/2025 0
o COURT
44/2026 113.02.2026 B.DAS NO. |order Dtd. 2026-02-10
278/2025 0
I COURT
45/2026 13.02.2026 A.K.MOHANTY NO. |Order Dtd. 2026-03-25
445/2024 o
.. COURT MISC.
46/2026(13.02.2026 N.ROUT NO. |Order Dtd. 2026-02-11 APPEAL
62/2026
20 SEC.
o COURT MISC.
47/2026 113.02.2026 N.ROUT NO. |Order Dtd. 2026-02-11 APPEAL
61/2026
20 SEC.
oo COURT MISC.
48/2026 13.02.2026 N.ROUT NO. |Order Dtd. 2026-02-11 APPEAL
60/2026
20 SEC.
b COURT
49/202613.02.2026 o007 o |S.SAMAL NO. 2 |Order Dtd. 9999-12-31

OLD




CRIMC- COURT
51/2026 13.02.2026 L.K.PRADHAN NO. 2 |[0rder Dtd. 2026-01-30
181/2026
OLD
CRLMC- COURT
52/2026 |13.02.2026 L.K.PRADHAN NO. 2 [0order Dtd. 2026-01-30
182/2026
OLD
CRLMC- COURT
53/2026 |13.02.2026 P.DAS NO. 2 |[0rder Dtd. 2026-01-30
3526/2024
OLD
CRIMC- COURT
54/2026 |13.02.2026 J.RANI NO. 2 [order Dtd. 2026-02-10
1717/2025
OLD
— COURT
55/2026 |13.02.2026 J.P.KAR NO. 2 [0order Dtd. 9999-12-31
283/2026
OLD
— COURT
56/2026 |13.02.2026 G.SUNDARA NO. 2 |[order Dtd. 2026-02-10
273/2026
OLD
— COURT
57/2026 |13.02.2026 S.MOHARANA NO. 2 [0rder Dtd. 2026-02-10
1876/2025
OLD
CRLMC- COURT
)58/2026 |13.02.2026 MS . HASAN NO. 2 [0rder Dtd. 2026-02-11
478/2026
OLD
CRLMC- COURT
59/202613.02.2026 |, o0, o |J.N.MOHANTY No. ¢ |order Dtd. 2026-03-09
CRLMC- COURT
60/202613.02.2026 |, 50, - |R.SETHI No. ¢ order Dtd. 2026-02-11
CRLMC- COURT
61/202613.02.2026 |00~ - |M.R.PRADHAN No. ¢ [order Dtd. 2026-03-13
CRLMC- COURT
62/202613.02.2026 |, -0 |S.BEHERA No. ¢ [order Dtd. 2026-02-11
CRLMC- COURT
63/2026(13.02.2026 |/ 0) 0o |M.MOHANTY No. ¢ [order Dtd. 2026-02-11
CRLMC- COURT
64/2026(13.02.2026 /70 [B.BARIK No. g [order Dtd. 2026-02-25
COURT
WP (C) - Ca WRIT
65/2026(13.02.2026 |30, /00 0, M R SAHOO gg. Order Dtd. 2026-03-18 ERANCH-2
MISC.
66/2026(13.02.2026 |20~ N.ROUT COURT order Dtd. 2025-03-20 APPEAL
92/2025 NO. 6
SEC.
COURT SECOND
67/2026|13.02.2026  |SA-46/2000 D NAYAK No. ¢ order Dtd. 2026-02-12 ADDEAL
MISC.
68/202613.02.2026 | 20 S.SWAIN COURT lorder ptd. 2026-02-11 APPEAL
55/2026 NO. 6
SEC.
MATA- COURT FIRST
70/202613.02.2026 |, 0057 o [P S SAMAL No. ¢ order Dtd. 2026-02-11 APDEAL
ABLAPL-  |AMLAN SHAKTI COURT
71/202613.02.2026  [o, "0 (L No. ¢ order Dtd. 2026-02-09 BAIL-2
80/2026|13.02.2026 |ABLAPL-  |PK PAL (COURT |Order Dtd. 2026-02-11 BAIL-1




| 221/2026 | NO. 6|
WP (C) - COURT -
81/2026(13.02.2026 |50 00> Is K MOHANTY c. FoURC lorder ptd. 2026-02-11
ABLAPL- COURT
82/2026(13.02.2026 200 |s Das c. FoURD lorder ptd. 2026-02-11 BATIL-1
ABLAPL- COURT
83/2026(13.02.2026 ;o050 |HK PATRA c. ro RT lorder Dtd. 2026-02-11
COURT
184/2026(13.02.2026  (2BLAPL™ 15 brADHAN C. NO. 3 |Order Dtd. 2026-02-11
647/2026
OLD
COURT
186/2026(13.02.2026 |[2BLAPL™ 5 pRrADHAN c. NO. 3 |0rder Dtd. 2026-02-11
658/2026
OLD
COURT
ABLAPL- BIJAYA KUMAR
87/202613.02.2026 oot o (0 C. NO. 3 |Order Dtd. 2026-02-11
OLD
ABLAPL- COURT
188/2026 13.02.2026 RK BARIK c. NO. 3 |Order Dtd. 5000-01-01 BAIL-2
936/2026
OLD
COURT
89/2026(13.02.2026  |[PBLAPL™ oy pATRA c. NO. 3 |order Dtd. 5000-01-01
11043/2025
OLD
ABLAPL- COURT
90/2026 |13.02.2026 G SUNDARAY  |C. NO. 3 |Order Dtd. 2026-02-11 BAIL-2
12236/2025
OLD
ABLAPL- COURT
91/202613.02.2026 G SAHOO C. NO. 3 |order Dtd. 2026-02-11 BAIL-2
12299/2025
OLD
COURT
02/2026 (13.02.2026 [“BLAPL™ 1o sanoo c. NO. 3 |order Dtd. 2026-02-11 BAIL-2
12450/2025
OLD
COURT
93/2026(13.02.2026  CBLAPLT g paTRA c. NO. 3 |order Dtd. 2026-02-11
13213/2025
OLD
COURT
94/202613.02.2026  CBLAPLT v MoHaNTY c. NO. 3 |order Dtd. 2026-02-11
13378/2025
OLD
ABLAPL- COURT
95/2026 13.02.2026 MR BARIK c. NO. |Order Dtd. 2026-02-11 BATL-1
13655/2025 0
COURT
ABLAPL-
196/2026(13.02.2026 7,70 U PATI C. Tg Order Dtd. 2026-02-11
COURT
ABLAPL-
97/2026(13.02.2026 [, 02n " |G SAHOO c. TS. Order Dtd. 2026-02-11
COURT
98/2026 (13.02.2026  RBLAPL™ oy vomanTY  |C. NO. |Order Dtd. 2026-02-11
202/2026 0
COURT
WP (C) - o WRIT
01/2026(13.02.2026 |7 107 RaNITT smwaL c. TS. Order Dtd. 2026-02-09 N ANCH. 3
02/2026|13.02.2026 WP (C) - RANJIT SAMAL |[C. (COURT [Order Dtd. 2026-02-09 WRIT




4110/2026 NO. BRANCH-3
17
COURT
WP (C) - PO WRIT
03/2026/13.02.2026 4109/2026 RANJIT SAMAL Tg. Order Dtd. 2026-02-09 BRANCH-3
COURT
WP (C) - PO WRIT
04/2026/13.02.2026 4105/2026 RANJIT SAMAL Tg. Order Dtd. 2026-02-09 BRANCH-2
COURT
WP (C) - PO WRIT
05/2026/13.02.2026 4104/2026 RANJIT SAMAL TS. Order Dtd. 2026-02-09 BRANCH-2
e (C) - COURT
06/20261(13.02.2026 4103/2026 RANJIT SAMAL Tg.
COURT
WP (C) - WRIT
07/2026/13.02.2026 4097 /2026 RANJIT SAMAL TS. Order Dtd. 2026-02-09 BRANCH-6
COURT
WP (C) - PO WRIT
08/2026/13.02.2026 4095 /2026 RANJIT SAMAL TS. Order Dtd. 2026-02-09 BRANCH=2
COURT
WP (C) - PN WRIT
09/2026/13.02.2026 4233/2026 R K MOHABHOI Tg. Order Dtd. 2026-02-09 BRANCH-2
COURT
WP (C) - WRIT
10/20261/13.02.2026 11224/2025 B K PADHI TS. Order Dtd. 2026-02-10 BRANCH-3
COURT
WP (C) - o WRIT
11/2026/13.02.2026 4927/2026 B. K. SWAIN TS. Order Dtd. 2026-02-09 BRANCH-2
COURT
WP (C) - PN WRIT
12/2026/13.02.2026 4207/2026 N. K. ROUT Tg. Order Dtd. 2026-02-09 BRANCH-2
WP (C) - COURT giiECH
13/2026/13.02.2026 4235/2026 G. D. MALLICK ggb 2 |Order Dtd. 9999-12-31 (DIVISIO
BENCH-2)
COURT
WP (C) - o WRIT
14/2026/13.02.2026 8934/2025 D PATTNAIK ggb 2 |0rder Dtd. 2026-02-10 BRANCH-2
WP (C) - COURT
15/20261/13.02.2026 G. D. MALLICK NO. 2 |Order Dtd. 2026-02-09
4018/2026
OLD
e (C) - BraNCH
16/2026/13.02.2026 4557 /2026 P K LENKA gg. Order Dtd. 2026-04-29 (DIVISTO
BENCH-2)
COURT
WP (C) - i WRIT
17/2026/13.02.2026 4206/2026 G. D. MALLICK NO. 2 |Order Dtd. 9999-12-31 BRANCH-2
OLD
COURT
WP (C) - PO WRIT
18/20261/13.02.2026 4923/2026 R. MOHANTY ggb 2 |Oorder Dtd. 2026-02-09 BRANCH—7
WP (C) - COURT Ao
19/2026/13.02.2026 3682/2026 S P BARIK NO. 2 Order Dtd. 2026-02-11




'oLD

COURT
WP (C) - o WRIT
20/2026(13.02.2026  [,> (20 3. k. PANDA NO. 2 [Order Dtd. 2026-02-09 RANCH-2
OLD
WP (C) - COURT
21/2026(13.02.2026 A. K. PANDA NO. 2 |order Dtd. 2026-02-09
4187/2026
OLD
COURT
WP (C) - o WRIT
22/2026(13.02.2026  [o> 5} N K ROUT NO. 2 |order Dtd. 2026-02-11 R ANCHD
OLD
COURT
WP (C) - L WRIT
23/2026(13.02.2026  [,7 °)° I8, Das NO. 2 [Order Dtd. 9999-12-31 RANCH-2
OLD
COURT
WP (C) - L WRIT
24/2026(13.02.2026 [0 )0 k. c. sawAL NO. 2 |order Did. $999-12-31 R ANCH4
COURT
WP (C) - o WRIT
25/2026(13.02.2026 512" b K NATK NO. 2 |order Dtd. 2026-02-11 RANCH-1
COURT
WP (C) - o WRIT
26/2026(13.02.2026  [;5 2)° K. PARIDA NO. 2 order Did. 2026-02-09 R ANCH3
- COURT
27/2026(13.02.2026 DK BEHERA NO. 2 |order Dtd. 2026-02-09
12448/2025
OLD
WRIT
28/2026[13.02.2026 |"219)” |5, BEHERA NO. 2 [order Dtd. 2026-02-09 prancs
- +02. 4053/2026 [P OLD ' (DIVISTO
BENCH-2)
COURT
WP (C) - o WRIT
29/2026(13.02.2026 ;550" vk ROUT NO. 2 |order Did. 2026-02-11 R ANCHo1
COURT SECOND
30/2026(13.02.2026  |SA-46/2000 [BISWAJTT DAS NO. 2 |order Dtd. 2026-02-12
APPEAL
OLD
- COURT
31/2026(13.02.2026 S NAYAK NO. 2 |order Dtd. 2026-02-12
11586/2025
OLD
WRIT
32/2026(13.02.2026 "2V R, saman ¥O. 2 [order Dtd. 2026-02-09 BRANCH
' U 4078/2026 | OLD ) (DIVISIO
BENCH-2)
COURT
WP (C) - o WRIT
33/2026(13.02.2026 ;5 007 IR sawAl NO. 2 |order Dtd. 2026-02-09 RANCH3
OLD
COURT
WP (C) - o WRIT
34/2026(13.02.2026 ;> ()"l ® RoUL NO. 2 order Dtd. 2026-02-11 R ANCH3
o) COURT
35/2026(13.02.2026 R. SAMAL NO. 2 |order Dtd. 2026-02-09
4125/2026
OLD
COURT
WP (C) - o WRIT
36/2026(13.02.2026 ;57 | womanTY NO. 2|order DEd. 2026-02-11 R ANCH_4




COURT

23

WP (C) - s WRIT
37/2026|13.02.2026 427272026 R. SAMAL NO. 2 |Order Dtd. 2026-02-09 BRANCH=3
OLD
P (C) - COURT
138/202613.02.2026 R. SAMAL NO. 2 |Order Dtd. 2026-02-09
4255/2026
OLD
COURT
WP (C) - s WRIT
39/2026|13.02.2026 4684/2026 K C PANDA ggb 2 |Order Dtd. 2026-02-12 BRANCH=5
COURT
WP (C) - ol WRIT
40/2026|13.02.2026 4141/2026 R. SAMAL NO. 2 |Order Dtd. 2026-02-09 BRANCH-1
OLD
COURT
WP (C) - o WRIT
41/2026|13.02.2026 4136/2026 R. SAMAL NO. 2 |Order Dtd. 2026-02-09 BRANCH=6
OLD
COURT
WP (C) - o WRIT
42/2026(13.02.2026 |7 0%, R SINGH ggb 2 |order Dtd. 2026-02-11 BRANCH-4
COURT
WP (C) - o WRIT
43/202613.02.2026 4122/2026 R. SAMAL NO. 2 |Order Dtd. 2026-02-09 BRANCH-8
OLD
COURT
WP (C) - o WRIT
44/202613.02.2026 4916/2026 S K SAHU gg. Order Dtd. 2026-02-20 BRANCH-8
WP (C) COURT
45/2026|13.02.2026 R. SAMAL NO. Order Dtd. 2026-02-09
4119/2026 23
P (C) - COURT
46/2026|13.02.2026 4116/2026 R. SAMAL gg. Order Dtd. 2026-02-09
WP (C) COURT
47/2026|13.02.2026 A. SUNDARAY NO. Order Dtd. 2026-02-13
4932/2026 23
WP (C) COURT
48/2026|13.02.2026 4114/2026 R. SAMAL gg. Order Dtd. 2026-02-09
COURT
WP (C) - o WRIT
49/2026|13.02.2026 3303/2026 S. MOHAPATRA gg. Order Dtd. 2026-02-04 BRANCH=7
COURT
WP (C) - o WRIT
50/2026(13.02.2026 4923/2026 A. SUNDARAY gg. Order Dtd. 2026-02-12 BRANCH-8
P (C) COURT
51/2026(13.02.2026 P K LENKA NO. Order Dtd. 2026-02-12
4714/2026 23
COURT
WP (C) - ey WRIT
52/202613.02.2026 8593/2025 S HUSAAN gg. Order Dtd. 2026-02-10 BRANCH=6
COURT
WP (C) - AMLAN SHAKTI o
53/2026/13.02.2026 4935/2026 |PAUL gg. Order Dtd. 2026-02-12
COURT
WP (C) - o WRIT
54/202613.02.2026 2060/2026 S K NAYAK NO. Order Dtd. 2026-02-12 BRANCH-1




wp () - COURT
55/2026(13.02.2026 )¢ 00 B BARTK NO.  lorder Dtd. 2026-02-12
56/2026(13.02.2026 |12 (C)- R SAHOO No.  lorder Ded. 2026-04-29 zranc |
23829/2025 o (DIVISIO
BENCH-2)
57/2026(13.02.2026 ggégé;2025 o §§?RT Order Dtd. 2026-03-11
58/2026(13.02.2026 |50 207 1B sTNGH §§?RT Order Dtd. 2026-02-11 e NCH- 7
59/2026(13.02.2026 25;82;2025 B K SINGH §§?RT Order Dtd. 2026-02-11 e NCH_:
60/2026|13.02.2026 ggég;;zozS B K SINGH §§?RT Order Dtd. 2026-02-11 e NCH 7
61/2026(13.02.2026 §§é3222025 B K SINGH §§?RT Order Dtd. 2026-02-11 o NCH 7
62/2026(13.02.2026 QgéSL;ZOZS B K SINGH §§?RT Order Dtd. 2026-02-11 e ANCH. S
63/2026|13.02.2026 ?gégg;2022 B DAS §§?RT Order Dtd. 2026-02-09 e NCH-4
64/2026(13.02.2026 50507 e K samoo §§?RT Order Dtd. 2026-02-12 e NCHL
65/2026(13.02.2026 ggé?>;026 ol KLSHOR §§?RT Order Dtd. 2026-02-12 %E%&gglo
BENCH-2)
66/2026(13.02.2026 ggég>;026 P K MISHRA FoURT lorder ptd. 2026-03-09 o NCH-4
67/2026(13.02.2026 ZZ£3}5026 J P KAR Fo0R] lorder Drd. 2026-02-12
68/2026(13.02.2026 gzé§>;026 C R NAYAK COURT lorder Drd. 2026-02-12
70/2026(13.02.2026 fgég};026 M R BARIK FoURT order ptd. 2026-02-12 NG
71/2026(13.02.2026 Z§é§}5026 S. R BARIK COURT lorder Drd. 2026-02-24
75/2026(13.02.2026 ggéé};oza U P BAG COURT lorder Drd. 2026-02-12 R ANCH- 4
77/2026(13.02.2026  [WP(C) - U P BAG (COURT |Order Dtd. 2026-02-12 WRIT




14

4380/2026 NO. 1 BRANCH-4

79/2026(13.02.2026 |}/ 157 v P BAG FoURT lorder ptd. 2026-02-12 e NCH 3
81/2026|13.02.2026 zgégg;2025 P K MOHANTY ;g?Rf Order Dtd. 2026-02-12
82/202613.02.2026 25;22;2025 P K BARIK ;g?Rf Order Dtd. 2026-02-12
83/2026|13.02.2026 ?ii;;626 L D PANDA ;g?Rf Order Dtd. 2026-02-12
84/202613.02.2026 Z§é§>5026 B BARIK ES?RT Order Dtd. 2026-02-12

85/2026(13.02.2026  |5°'°)° L b panpa FOURT lorder Drd. 2026-02-12 N ANCH 3

WRIT

86/202613.02.2026 ZES§>5026 EgiigDZQRTIA ES?RT Order Dtd. 2026-03-09 ?E?gggxo

BENCH-2)

87/2026(13.02.2026 fgég};OZG S K BEHERA FOURT lorder Drd. 2026-03-09 e ANCH. S
88/202613.02.2026 gi;i};o26 C R NAYAK ES?RT Order Dtd. 9999-12-31

89/2026(13.02.2026 ggé;;gZG o FoOR] lorder Drd. 2026-02-12 o NCH-g
90/202613.02.2026 ?fég};OZG gigﬁAﬁgﬁiN ;g?Rf Order Dtd. 2026-02-12
91/2026(13.02.2026 2585};026 e FoURT order ptd. 2026-02-12
92/2026|13.02.2026 ?552}5026 R K SAHU ;g?Rf Order Dtd. 2026-02-12
93/2026|13.02.2026 25322;2025 P K DAS ;g?Rf Order Dtd. 2026-02-12
94/202613.02.2026 giéié;2024 B SINGH ;g?Ri Order Dtd. 2026-02-12

95/2026(13.02.2026 |02 5" u BEHERA %E?RT Order Dtd. 2026-03-30 e ANCH 7

96/2026|13.02.2026 ggég;626 M K RATH vo.  lorder ptd. 2026-02-12 A NCH 7




WP (C) -

COURT

97/2026(13.02.2026 |g SO0 |7 I PRADHAN [C. NO. |Order Dtd. 2026-02-09
14
COURT
WP (C) — SURYAKANTA _ _ WRIT
98/2026/13.02.2026 11355/2026 |DASMOHAPATRA |°° IB' Order Drd. 2026-02-12 BRANCH-7
COURT
99/2026(13.02.2026 2542}5026 S DASH c. NO. |Order Dtd. 2026-02-12 giiECH—l
14
COURT
01/2026(13.02.2026 ggég}2026 S K MISHRA  |C. NO. |Order Dtd. 2026-02-12 gii;CH_6
14
WRIT
WP (C) - COURT BRANCH
) _ _
02/2026(13.02.2026 [ )0 B K MISHRA  [C. co R lorder ptd. 2026-02-18 (DTVISTO
BENCH-3)
WP (C) - COURT WRIT
) _ _
03/202613.02.2026 [0 07 M R BARIK c. co R lorder ptd. 2026-02-11 R ANCH2
WP (C) = COURT WRIT
) —_ —_
04/2026(13.02.2026 11007 M NAYAK c. FoURT lorder ptd. 2026-02-10 R ANCH_1
WP (C) - COURT WRIT
) _ _
05/2026(13.02.2026 |1 )7 |k N SAHOO c. co R lorder ptd. 2026-02-10 R ANCH-1
CRLREV- M/S. SOURA COURT CRIMINAL
) —_ —_
06/2026113.02.2026  1955/5003  |cH. MoHAPATRA no. 1 |Order Dtd. 2026-02-09 REVISION
WP (C) - COURT WRIT
) —_ —_
07/2026(13.02.2026 |70 “)7 N K ROUT C. v ] lorder Dtd. 2026-03-09 R ANCH-S
WP (C) - COURT WRIT
) —_ —_
08/2026(13.02.2026 |50 =7 |p K MOHANTY C. co 7] |order ptd. 2026-02-10 RANCH-€
MISC.
09/202613.02.2026 5?2;2018 K PARIDA c. ;gURf Order Dtd. 2026-02-11 APPEAL
) SEC.
WRIT
WP (C) - COURT BRANCH
) _ _
10/202613.02.2026 1t ° o lu. pas c. o R lorder ptd. 2026-02-10 (DIVISTO
BENCH-1)
WP (C) - COURT WRIT
) —_ —_
11/2026(13.02.2026 ;520 |s. k. PATI  C. FoURC lorder ptd. 2026-02-27 R ANCH-3
12/2026(13.02.2026 Q§é§>;026 A. KHAN C. ;gURT Order Dtd. 2026-02-18
WP (C) - COURT WRIT
) —_ —_
13/2026(13.02.2026 [0 007 |p. B, DAsH  c. "o R lorder ptd. 2026-01-30 R ANCH-1
WP (C) — COURT WRIT
) —_ —_
15/2026(13.02.2026 50 07 I, B, pAsH  c. co %] lorder ptd. 2026-01-30 R ANCH-8
WP (C) - COURT WRIT
) _ _
16/2026(13.02.2026 ) 00" o |p. R. MISHRA . v N lorder Dtd. 2026-02-12 R ANCH-1




WP (C) - COURT WRIT
) —_ —_
17/2026(13.02.2026 01507 R, K. BARIK Fo0RT lorder Drd. 2026-02-12 o cE_c
WP (C) — COURT WRIT
) —_ —_
18/2026(13.02.2026 ;5,507 R. K. BARIK FoURT lorder ptd. 2026-02-12 N ANCH. 3
19/2026(13.02.2026 §§§¥2625 R.K.BARIK ;gURT Order Dtd. 2026-02-11
CRLMP- NITYABRATA COURT
) —_ —_
20/2026(13.02.2026  [To e ol R co R |order pd. 2026-02-27
21/2026|13.02.2026 55335025 H.K.MOHANTA EgURg Order Dtd. 2026-02-12
ABLAPL- COURT
) —_ —_ —_
22/2026113.02.2026 297/2026 JK MOHAPATRA NO. 8 Order Dtd. 2026-02-11 BAIL-2
23/2026 |13.02.2026 222?5025 H.K.MOHANTA ;gURg Order Dtd. 2026-02-12
24/2026(13.02.2026 252?53;6 B BEHERA ;gURg Order Dtd. 2026-02-09 BAIL-2
26/2026(13.02.2026 35535025 H.K.MOHANTA ;gURg Order Dtd. 2026-02-12
27/202613.02.2026 2%??58;6 ?XgiN SHAKTI ESURE Order Dtd. 2026-02-11
. COURT
28/2026(13.02.2026 (S0 o |P.K.MOHANTY NO. 2 |order Dtd. 9999-12-31
OLD
) ABLAPL- COURT
29/2026113.02.2026 909/2026 PR MISHRA NO. 2 Order Dtd. 2026-02-11 BATL-1
OLD
COURT
30/2026(13.02.2026 222T3;025 &ééiiiiiiNA NO. 2 |order Dtd. 9999-12-31
OLD
COURT
ABLAPL- AMLAN SHAKTT
31/2026|13.02.2026 NO. 2 |order Dtd. 2026-02-11
911/2026 |PAUL o
. COURT
33/2026(13.02.2026  (Syer o [P K. MOHANTY NO. |Order Dtd. 2026-03-06
15
) ABLAPL- COURT
35/2026(13.02.2026  [Sorelo o |n MOHANTY NO. 3 |Order Dtd. 2026-02-12 BATL-2
OLD
— COURT
36/2026(13.02.2026 |7l |7 PRADHAN NO. 3 |Order Dtd. 2026-02-11
OLD
ABLAPL- COURT
37/2026(13.02.2026 o0t o MD BISWAL NO. |Order Dtd. 2026-02-11 BATIL-2
17
COURT
39/2026(13.02.2026 Z§§¥§026 ggii?DRA NO. |order Dtd. 2026-02-12
17
41/2026|13.02.2026  |ABLAPL- MD BISWAL (COURT |Order Dtd. 2026-02-11 BATL-2




13769/2025 NO.
17
CRLMC- BIBHUPRASAD COURT
) — —
42/2026(13.02.2026 |0t o BTAEEY ro e order ptd. 2026-02-26
43/2026(13.02.2026  |So7ho0 o |p.K.JENA FoORD lorder ptd. 2026-02-12
45/2026(13.02.2026 223%2626 K.RASHID FOURT order ptd. 2026-02-12
WP (C) - COURT WRIT
) — —
46/2026(13.02.2026  [jc 0" |B.x.PANDA FoURC lorder ptd. 2026-02-12 o NCH4
47/2026(13.02.2026 522235025 B.B.ROUT ;gURg Order Dtd. 2026-02-11
WP (C) - COURT WRIT
) — —
53/2026(13.02.2026 [ T)° o |P. K. MOHANTY FoURD lorder ptd. 2026-02-11 N ANCH- 7
WP (C) - COURT WRIT
) — —
55/2026(13.02.2026  |¢ 00> K. C. PANDA Fo R lorder pd. 2026-02-11 N NCH-2
COURT
56/2026(13.02.2026 ?Sif;525 K. R. SAHOO NO. 3 |Order Dtd. 2026-02-25 o NCH-6
OLD
. COURT
57/2026(13.02.2026 (5, 1507 M. BASU NO. 3 |Order Dtd. 2026-02-12
OLD
COURT
59/2026(13.02.2026 |07V (6. R. DAS NO. |Order Dtd. 2026-02-11
17
. COURT
61/2026(13.02.2026 )¢ ()° K. K. MOHANTY NO. |Order Dtd. 2026-02-12
17
COURT
63/2026(13.02.2026 252235025 S RLAAR NO. |order Dtd. 2026-01-30
17
o COURT
64/2026(13.02.2026 7027 o M. R. BARIK NO. 2 |Order Dtd. 2026-02-11
OLD
COURT
65/2026(13.02.2026 |y S)° - lyashoBaNT Das NO. 2 |Order Dtd. 2026-02-11 e ANCHA1
OLD
COURT
68/2026(13.02.2026 (Dot~ |u. PATI NO. 2 [order Dtd. 2026-02-11
OLD
e (C) - COURT BRANCH
) _ _
77/2026(13.02.2026  [1¢ C)7 [P C MoAHNTY NO. 2 lorder Dtd. 2026-02-09 s,
BENCH-1)
COURT
WP (C) - WRIT
) _ _
81/202613.02.2026  |50.0)° o [R. K. SAHU NO. |Order Dtd. 5000-01-01 N ANCHA1

16




ABLAPL-

COURT

82/2026 113.02.2026 AK BEHERA NO. |order Dtd. 2026-02-12
10834/2025 0
COURT
83/2026 |13.02.2026 ??3?53525 AK BEHERA NO. |Order Dtd. 2026-02-12
17
BLAPL- COURT
89/2026113.02.2026 75/2026 RK MALLICK NO. Order Dtd. 2026-02-12 BAIL-2
17
N COURT
90/2026(13.02.2026 | 2o97 . RK MALLICK NO. |Order Dtd. 2026-02-12
17
02/2026 |13.02.2026 ?2252;2025 L SAHOO ;gURg Order Dtd. 2026-02-12
WP (C) - COURT WRIT
) _ _
96/2026(13.02.2026  [50(5)° IR c PRADHAN FOURT lorder prd. 2026-02-11 o NCHT
WP (C) - COURT WRIT
) —_ —_
97/2026(13.02.2026 |5 207 (|7, D. MUDULT Fo R lorder ptd. 2026-02-11 o NCH3
09/2026 |13.02.2026 Ziég>5026 S. P. SAHOO ;gURg Order Dtd. 2026-02-09
WP (C) - COURT o WRIT
13/2026(13.02.2026  [po o )° .5, DRO FoURT lorder ptd. 2026-02-10 N ANCH1
WP (C) - COURT o WRIT
29/2026(13.02.2026 )¢ ©)° o |pK Das FOURT lorder Drd. 2026-02-13 o cE e
32/202613.02.2026 ?2;1/2025 D. SAMAL ;gURg Order Dtd. 2026-02-11
133/202613.02.2026 g§§/2025 D. SAMAL ;gURg Order Dtd. 2026-02-11
WA- COURT WRIT
34/2026(13.02.2026 150 o0, A. K. PANDA FoURT lorder ptd. 2026-02-11 e emar
135/2026 13.02.2026 2?;?53;6 A. K. BEHERA ;gURg Order Dtd. 2026-02-11
ABLAPL- SANTOSH KUMAR COURT
36/2026(13.02.2026 (oot Fo R lorder ptd. 2026-02-11
COURT
37/2026(13.02.2026 [0 57 A k. samoo NO. |Order Dtd. 9999-12-31 e ANCHA1
25
W (C) - COURT
138/202613.02.2026 N. K. ROUT NO. |Order Dtd. 2025-08-11
19635/2025 .
COURT
39/2026 13.02.2026 222?53;6 A. K. BEHERA NO. 3 |order Dtd. 2026-02-11
OLD
B () - COURT
40/202613.02.2026 |0 ° A MoHANTY NO. 3 |order Dtd. 2026-02-11

OLD




ABLAPL- COURT
41/2026(13.02.2026 B DAS C.0. NO. 3 |order Dtd. 2026-02-09 BAIL-2
838/2026
OLD
ABLAPL- COURT
42/2026(13.02.2026 H. K. PATRA |[C.O. NO. 3 |0rder Dtd. 2026-02-11 BAIL-2
930/2026
OLD
BLAPL- COURT
43/2026(13.02.2026 B DAS C.0. NO. 3 |order Dtd. 2026-02-10
13832/2025
OLD
WE (C) - COURT
44/2026(13.02.2026 H. SUNDARA  [C.O. NO. 3 |0rder Dtd. 2026-02-11
3604/2026
OLD
W (0) - COURT RANCH
45/2026(13.02.2026 |, 5090 0,0 [U. K. SAHU  [C.O. ggb 3 |order Dtd. 2026-02-11 (DIVISIO
BENCH-2)
CRLMC- COURT
46/2026(13.02.2026 NIRANJAN ROUT [C.O. NO. 3 |order Dtd. 2026-02-11
83/2025
OLD
COURT
WP (C) - L WRIT
47/2026(13.02.2026 |, 0,550, |S- K. RATH  [C.O. ggb 2 |order Dtd. 9999-12-31 BRANCH-4
COURT
WP (C) - L WRIT
48/2026(13.02.2026 |, 00750, |S- K. RATH  [C.O. ggb 2 |order Dtd. 9999-12-31 BRANCH-3
COURT
WP (C) - o WRIT
49/2026(13.02.2026 ), 02 0,0 |S. K. RATH  [C.O. NO. 2 |Order Dtd. 9999-12-31 BRANCH-4
OLD
WP (C) - COURT
50/2026 (13.02.2026 P. PUNYATOYA [C.O. NO. 2 |order Dtd. 2026-02-11
4451/2026
OLD
WP (C) - COURT giiECH
51/2026(13.02.2026 |, oo, n 0,0 |S. GUPTA C.0. ggb 2 |order Dtd. 2026-02-11 (DIVISIO
BENCH-2)
COURT
WP (C) - L WRIT
52/2026(13.02.2026 | oo0y 0, |T- NAYAK C.0. ggb 2 |order Dtd. 9999-12-31 BRANCH-S
COURT
WP (C) - o WRIT
53/2026(13.02.2026 |00, 500 |T. K. NAYAK [C.O. gib 2 |order Dtd. 9999-12-31 BRANCH-S
WE (C) - COURT
54/2026(13.02.2026 S. SAMAL C.0. NO. 2 |0rder Dtd. 2026-02-11
4280/2026
OLD
WP (C) - COURT i
55/2026(13.02.2026 0,07, o, B K MOHARANA [C.O. No. j [0rder Dtd. 9999-12-31
BLAPL- COURT
56/2026(13.02.2026 | o 0o (KR JENA C.0. No. 3 |0rder Dtd. 2026-02-13 BAIL-2
WP (C) - COURT o
57/2026(13.02.2026  |,200% 0, |S. SAMAL C.0. No. 3 |0rder Dtd. 2026-02-11

58/2026|13.02.2026 WP (C) - 'S. SAMAL C.0.  |COURT order Dtd. 2026-02-11 WRIT




4607/2026 NO. 3 BRANCH-4
WP (C) - COURT o
59/2026(13.02.2026 |0 o o0, B P TANGA No. 3 |0rder Dtd. 2026-02-11
WP (C) - S. R. COURT o WRIT
60/2026(13.02.2026 |10 oo D No. 3 |0rder Dtd. 2026-02-10 ERANCEH-3
WP (C) - COURT o
61/2026(13.02.2026 |, oo/ - 0, |S. SAMAL No. 3 |Order Dtd. 2026-02-11
WRIT
WP (C) - COURT o BRANCH
62/2026(13.02.2026 |1 o) o0, |H K PANDA No. 3 |order Dtd. 2026-02-11 (DTVISTO
BENCH-1)
WP (C) - COURT o
63/2026(13.02.2026 |, o0 o0 [S. SAMAL No. 3 |0rder Dtd. 2026-02-11
WP (C) - COURT o
64/202613.02.2026 |, 00 o |S. SAMAL No. 3 |Order Dtd. 2026-02-11
WP (C) - COURT o WRIT
65/2026(13.02.2026 |, 0o, |H DAS No. 3 |Order Dtd. 2026-02-11 BRANCH-2
WRIT
WP (C) - COURT . BRANCH
66/2026(13.02.2026 |, o000, [S. SAMAL No. 3 |Order Dtd. 2026-02-11 (DTVISTO
BENCH-2)
WP (C) - COURT . WRIT
67/2026(13.02.2026 |, oo o0, [RANJIT SAMAL No. 3 |Order Dtd. 2026-02-11 ERANCEH-S
COURT
WP (C) - o WRIT
68/2026(13.02.2026 |, 0 o0, |T. K. NAYAK ggb 2 |order Dtd. 9999-12-31 ERANCH-3
e (C) COURT
69/2026 13.02.2026 RANJIT SAMAL NO. 2 |order Dtd. 2026-02-11
4709/2026
OLD
e (C) - COURT
70/2026 |13.02.2026 T. K. NAYAK NO. 2 |order Dtd. 9999-12-31
4579/2026
OLD
e (C) COURT
71/2026 13.02.2026 RANJIT SAMAL NO. 2 [order Dtd. 2026-02-11
4706/2026
OLD
e () - CouRT BRANCH
72/2026(13.02.2026 | o090 |T. K. NAYAK ggb 2 |order Dtd. 9999-12-31 (DTVISTO
BENCH-2)
COURT
WP (C) - i WRIT
73/2026(13.02.2026 |, o700, (R K MOHABHOI ggb 2 |order Dtd. 2026-02-11 BRANCH-2
COURT
WP (C) - o WRIT
74/2026(13.02.2026 |, . oo, |T. K. NAYAK ggb 2 |order Dtd. 9999-12-31 ERANCEH-S
75/2026(13.02.2026  [WP (C) - R K MOHABHOI (COURT |Order Dtd. 2026-02-11




4531/2026 NO. 2
OLD
W (C) - COURT
76/2026|13.02.2026 P. BAG NO. 2 (Order Dtd. 2026-02-05
28208/2025
OLD
COURT
WP (C) - o WRIT
77/2026|13.02.2026 |, o507 056 MOHABHOT ggb 2 lOrder Dtd. 2026-02-11 BRANCH-4
COURT
WP (C) - o WRIT
79/2026|13.02.2026 |0 c0) 0000 MOHABHOT NO. 2 |Order Dtd. 2026-02-11 BRANCH-4
OLD
80/2026|13.02.2026 |, 000050 MOHABHOT ggb 2 |order Dtd. 2026-02-11 (DIVISIO
BENCH-2)
COURT
WP (C) - o WRIT
81/2026|13.02.2026 |, 000050 ROUT NO. 2 |0rder Dtd. 2026-02-11 BRANCH-7
OLD
W (C) - COURT
82/2026(13.02.2026 JENA NO. 2 |0rder Dtd. 2026-02-11
4703/2026
OLD
COURT
WP (C) - o WRIT
83/2026|13.02.2026 |, /o) 00,0 JENA NO. 2 |0rder Dtd. 2026-02-11 BRANCH-3
OLD
COURT
WP (C) - o WRIT
84/2026|13.02.2026 |, 00200050 LENKA ggb 2 |order Dtd. 2026-02-11 BRANCH-5
COURT
WP (C) - o WRIT
85/202613.02.2026 50050056 BAG NO. 2 |0rder Dtd. 9999-12-31 BRANCH-1
OLD
COURT
WP (C) - o WRIT
86/2026|13.02.2026 |50, 700050 BAG NO. 2 |0rder Dtd. 9999-12-31 BRANCH-8
OLD
COURT
WP (C) - o WRIT
87/202613.02.2026 |, 0070050 BAG NO. 2 |0rder Dtd. 9999-12-31 BRANCH-6
OLD
COURT
WP (C) - o WRIT
88/2026|13.02.2026 |, 00050 BAG NO. 2 |0rder Dtd. 9999-12-31 BRANCH-1
OLD
W (C) - COURT
89/2026(13.02.2026 BAG NO. 2 (Order Dtd. 9999-12-31
4618/2026
OLD
b COURT
90/2026(13.02.2026 .BISWAL NO. 2 (Order Dtd. 9999-12-31
2064/2025
OLD
_. COURT MISC.
91/2026(13.02.2026 .SATAPATHY NO. 2 |Order Dtd. 2026-02-12 APPEAL
63/2026
OLD SEC.
Ao COURT MISC.
92/2026(13.02.2026 .SATAPATHY NO. 2 |0rder Dtd. 2026-02-12 APPEAL
59/2026
OLD SEC.
.. COURT MISC.
93/2026(13.02.2026 .SATAPATHY NO. 2 |0rder Dtd. 2026-02-12 APPEAL
52/2026 OLD SEC




o COURT MISC.
304/2026113.02.2026 N.K.SATAPATHY C. NO. 2 Order Dtd. 2026-02-12 APPEAL
51/2026
OLD SEC.
.. COURT MISC.
195/2026 13.02.2026 N.K.SATAPATHY [C. NO. 2 |Order Dtd. 2026-02-12 APPEAL
66/2026
OLD SEC.
.. COURT MISC.
3906/2026113.02.2026 N.K.SATAPATHY C. NO. 2 Order Dtd. 2026-02-12 APPEAL
68/2026
OLD SEC.
. PRAVAT COURT
01/2026(13.02.2026  [jc > . |CHANDRA c. NO. 2 |Order Dtd. 2026-02-11
BEHERA OLD
CMP— PRAVAT COURT
04/2026(13.02.2026 ([, CHANDRA c. NO. 2 |order Dtd. 2026-02-11
BEHERA OLD
COURT
ABLAPL- BIRAJA PRASAD
07/2026(13.02.2026 o000 B c TS. Order Dtd. 2025-11-25 BATL-2
CRLMC- COURT
11/2026(13.02.2026 | g1o0 o [RK MALLICK  [c. Fo R lorder pd. 2026-02-12
COURT
WP (C) - o WRIT
20/2026(13.02.2026 |0 ) |A. K. SARANGI C. gg. Order Dtd. 2026-03-17 o NCHog
COURT
CRLMC- CRIMINAL
22/2026(13.02.2026 (70000 |3 sAROO c. Tg. Order Dtd. 2026-05-06 s
COURT
WP (C) - o WRIT
23/2026(13.02.2026 )00 |8, K. swamN  C. Tg. Order Dtd. 2026-02-11 N ANCH. 3
S COURT AmaNCH
24/2026(13.02.2026 |5 o00 oo U CHROTRAY  C. Tg. Order Dtd. 2026-01-29 (DTVISTO
BENCH-3)
ABLAPL- COURT
140/2026(13.02.2026 S. SAHOO C. NO. |order Dtd. 2025-12-11 BAIL-2
13831/2025 0
COURT
143/2026113.02.2026 |CRPREV™ p ¢ momaNTY [C. NO. 3 |order Dtd. 2026-03-18
777/2025
OLD
WRIT
147/2026|13.02.2026 |"ELC)~ K DAS c EgURg Order Dtd. 2026-02-13 BRANCH
e 4993/2026 : OLb : (DIVISIO
BENCH-2)
COURT
WP (C) - o WRIT
58/2026(13.02.2026 ;0 00 P, MUDULI C. NO. 3 |order Dtd. 2026-02-12 N ANCHA1
OLD
N COURT
159/2026(13.02.2026 BB ROUT c. NO. 3 |Order Dtd. 2026-02-12
89/2026
OLD
BLAPT,— COURT
160/2026(13.02.2026 M DAS c. NO. 3 |Order Dtd. 2026-02-12
9620/2025
OLD
61/2026|13.02.2026  |BLAPL- M MOHANTY C. (COURT |Order Dtd. 2026-02-12




80/2026 NO. 3
OLD
BLADL- RAMESH COURT
63/2026(13.02.2026 |\ |CHANDRA C.0.  |NO. 3 |order Dtd. 2026-02-12
MAHARANA OLD
BLAPT,— COURT
164/2026 13.02.2026 MANGU NANDY [C.O0.  |NO. 3 Order Dtd. 2026-02-12
117/2026
OLD
BLAPL COURT
165/2026(13.02.2026 S K SUNDARA [C.O.  |NO. 3 |Order Dtd. 2026-02-12
12294/2025
OLD
BLADL- COURT
166/2026 13.02.2026 SARADA NAYAK |C.O.  |NO. 3 Order Dtd. 2026-02-12 BAIL-1
185/2026
OLD
BLADL- COURT
167/2026(13.02.2026 B P MISHRA  [C.O0.  [NO. 3 Order Dtd. 9999-12-31 BAIL-2
379/2026
OLD
WP (C) - MANOJ KUMAR A WRIT
17/2026(13.02.2026 | 3005 5054 RaNA GENERAL Order Dtd. 2025-05-15 BRANCEH-4
WA- PRASANTA
29/2026(13.02.2026  |og n0oe  wumar paTrr  |CENERAL Judgement Dtd. 2025-11-12
BLAPL- HIMANSHU
30/2026(13.02.2026 |00 o [punen T iaey  [GENERAL Order Dtd. 2026-02-11 BAIL-2
WP (C) - HIMANSHU Ao WRIT
34/2026(13.02.2026 |1l o ooc bien s bagy | CENERAL Order Dtd. 2026-02-10 ERANCH-6
CRLMC-
35/2026 (13.02.2026 KUMAR MAJHI  |GENERAL Order Dtd. 2026-02-06
412/2026
CMP- SOUMYARANJAN WRIT
36/2026(13.02.2026 |20 hoon [oargeay GENERAL Order Dtd. 2025-12-18 BRANCH-6
WP (C) - DEBENDRA A1 WRIT
37/2026(13.02.2026 | oo oo o ooy GENERAL Order Dtd. 2026-01-28 BRANCEH-]
WP (C) - SOUMYASARATHI 14 WRIT
38/202613.02.2026 | 5000000 |Dac GENERAL Order Dtd. 2022-11-02 BRANCH- 3
WP (C) - DEEPAK KUMAR A1 WRIT
39/2026(13.02.2026  |1053 0 00c | oanonaTk GENERAL Order Dtd. 2026-01-22 BRANCH-_1
CRLMC- SAMBIT . . CRIMINAL
)40/2026|13.02.2026 4267/2023 |PANTGRAHT GENERAL Entire Brief MISC
WP (C) - SOUMYASARATHI CAal WRIT
41/202613.02.2026 | 5000000 |Dae GENERAL Order Dtd. 2012-03-20 BRANCH- 3
WP (C) - AMIYA BHUSAN . .
)50/202613.02.2026 7674/2025 |DASH GENERAL Entire Brief
69/2026(13.02.2026  [WP (C) - IDEO GENERAL | Order Dtd. 2024-08-23




19714/2024 KENDRAPARA
WP (C) - DEO _oa-
75/2026(13.02.2026  [1o 0T R i pars  GENERAL Order Dtd. 2024-08-13
WP (C) - DEO o WRIT
79/2026(13.02.2026 |1, 207 IR0 A GENERAL Order Dtd. 2024-06-24 N NCH-2
WP (C) - .
)85/2026(13.02.2026 8233/2007 B K DAS GENERAL Entire Document
WP (C) — SAMBIT , ,
)99/2026113.02.2026 7715/2011 |PANIGRAHT GENERAL Entire Brief
WP (C) — DEO
) —_ —_
00/2026(13.02.2026  [Jo 17 L apars  GENERAL Order Dtd. 2024-08-13
WP (C) - DEO WRIT
) —_ —_
14/2026(13.02.2026 |15 S0 L apaRs  GENERAL Order Dtd. 2024-05-23 N NCH- S
WP (C) = DEO WRIT
) —_ —_
25/2026(13.02.2026 |- (7 R apars  |GENERAL Order Dtd. 2024-04-06 o NCH-g
SA- MANOJ KUMAR SECOND
) —_ —_
32/2026(13.02.2026  [S00 oo O GENERAL Order Dtd. 2026-02-12 o
WP (C) - DEO WRIT
) _ _
34/2026(13.02.2026 e 5)T RS paRa  GENERAL Order Dtd. 2023-09-05 N NCH- S
MANOJ KUMAR SECOND
) —_ _ _
38/2026(13.02.2026  [SA-46/2000 12100 GENERAL Order Dtd. 2026-02-12 e
40/2026(13.02.2026  CBLAPL™ L NKIT MISHRA |GENERAL Order Dtd. 2022-06-07 BAIL-2
5375/2022
WP (C) - DEO WRIT
) _ _
44/2026(13.02.2026 o0 007 I apaRs  |GENERAL Order Dtd. 2023-09-05 N NCH-S
WP (C) - DEO WRIT
) —_ —_
48/2026(13.02.2026  |g- D)0 R pars  GENERAL Order Dtd. 2023-05-04 N ANCHT
49/2026(13.02.2026  CBLAPL™ L NKIT MISHRA |GENERAL Order Dtd. 2022-06-07 BAIL-2
5376/2022
0oJCc- MANOJ KUMAR
) —_ —_
50/2026(13.02.2026  (Joc oo [nann GENERAL Order Dtd. 1989-04-28
WP (C) — DEO WRIT
) _ _
51/2026(13.02.2026 |55 )7 lRD ea GENERAL Order Dtd. 2023-10-13 N NCH.
FAO- MANOJ KUMAR MISC.
) —_ —_
52/2026[13.02.2026 |10 oo R GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
WP (C) - DEO WRIT
) —_ —_
54/2026(13.02.2026  [ro ol RS pama  |GENERAL Order Dtd. 2023-07-10 N NCH_ 6
60/2026|13.02.2026  ["BLAPL—  |KRUSHNA GENERAL Entire Brief

1410/2025

CHANDRA JENA




WP (C) - DEO WRIT
) — —
62/2026(13.02.2026 13052/2023 [KENDRAPARA GENERAL Order Dtd. 2023-05-01 BRANCH-8
WP (C) — KHAGESWAR WRIT
) — —
66/2026113.02.2026 13055/2023 |SETHT GENERAL Order Dtd. 2023-05-01 BRANCH-8
67/2026|13.02.2026 3558;6 ?:&Iggigy GENERAL Order Dtd. 2026-02-11
BLAPL- KRUSHNA
) — —
69/2026113.02.2026 12280/2025 |CHANDRA MEHERGENERAL Order Dtd. 2026-02-12
70/2026 |13.02.2026 29*252?5856 giﬁiLSWARUP GENERAL Order Dtd. 2026-02-10
71/202613.02.2026 22?5856 ig?igisANJAN GENERAL Order Dtd. 2026-02-12
CMP— JATINDRA
72/2026113.02.2026 303/2026 KUMAR GENERAL Order Dtd. 2026-02-12
MOHAPATRA
WP (C) = ARUPANANDA WRIT
) — —
73/2026113.02.2026 4846/2026 |GOSWAMY GENERAL Order Dtd. 2026-02-12 BRANCH-3
WRIT
WP (C) = ARUPANANDA BRANCH
) — —
74/20261(13.02.2026 4855/2026 |GOSWAMY GENERAL Order Dtd. 2026-02-12 (DIVISIO
BENCH-3)
WP (C) — ARUPANANDA WRIT
) — —
75/20261(13.02.2026 4828/2026 |GOSWAMY GENERAL Order Dtd. 2026-02-12 BRANCH-6
RPFAM- SHAKTI PRASAD , FIRST
)
76/202613.02.2026 163/2015 PANDA GENERAL Entire Document APPEAL
RPFAM- SHAKTI PRASAD , FIRST
)
80/202613.02.2026 210/2016 PANDA GENERAL Entire Document APPEAL
ABLAPL- KHUSBU
) — —
84/20261(13.02.2026 11528/2025 |PANTGRAHT GENERAL Order Dtd. 2026-02-09
RPFAM- SHAKTI PRASAD FIRST
) .
86/2026113.02.2026 169/2017 PANDA GENERAL Entire Document APPEAL
PRADYUMNA
WP (C) — L WRIT
)
93/202613.02.2026 27868/2019 KUMAR GENERAL Petition BRANCH-1
PATTANAYAK
RPFAM- SHAKTI PRASAD , FIRST
300/2026/13.02.2026 228/2017 PANDA GENERAL Entire Document APPEAL
RPFAM- SHAKTI PRASAD \ FIRST
302/2026/13.02.2026 201/2017 PANDA GENERAL Entire Document APPEAL
MATA- SHIBA SANKAR L \ FIRST
305/2026/13.02.2026 192/2024 BISWAL GENERAL Petition With Annexures APPEAL
WP (C) — DEO ~_08—
306/2026113.02.2026 19663/2024 [KENDRAPARA GENERAL Order Dtd. 2024-08-22
RPFAM- SHAKTI PRASAD , FIRST
307/2026113.02.2026 174/2018 PANDA GENERAL Entire Document APPEAL
08/2026(13.02.2026  |RPFAM- 'SHAKTI PRASAD |GENERAL | Entire Document FIRST




1170/2018  |PANDA | APPEAL

RPFAM- SHAKTI PRASAD . FIRST
311/20261(13.02.2026 186/2024 DANDA GENERAL Entire Document APPEAL

RPFAM- SHAKTI PRASAD . FIRST
316/20261(13.02.2026 233/2018 PANDA GENERAL Entire Document APPEAL

RPFAM- SHAKTI PRASAD . FIRST
319/20261(13.02.2026 189/2024 PANDA GENERAL Entire Document APPEAL

RPFAM- SHAKTI PRASAD
320/20261(13.02.2026 171/2022 PANDA GENERAL Entire Document

RPFAM- SHAKTI PRASAD
322/2026113.02.2026 164/2022 PANDA GENERAL Entire Document

RPFAM- SHAKTI PRASAD . FIRST
325/202613.02.2026 218/2022 PANDA GENERAL Entire Document APPEAL

RPFAM- SHAKTI PRASAD . FIRST
326/20261(13.02.2026 425/2023 PANDA GENERAL Entire Document APPEAL

RPFAM- SHAKTI PRASAD . FIRST
327/20261(13.02.2026 453/2023 PANDA GENERAL Entire Document APPEAL

WP (C) - MANOJ KUMAR L WRIT
78/2026(13.02.2026 | 5corc” o 0oc oana GENERAL Order Dtd. 2025-11-14 ERANCH-1

ABLAPL- BISWARANJAN
135/202613.02.2026  [g 000 P GENERAL Order Dtd. 2026-02-12 BATL-2
138/20261(13.02.2026 MACA- HIRARAM BHOI |GENERAL Entire Document

Ve 1212/2024
144/2026113.02.2026  [TACAS HIRARAM BHOT |GENERAL Vakalatnam
Dl 1212/2024 axatatnama
146/2026113.02.2026  |TRACA- HIRARAM BHOT |GENERAL Entire Document
. . 1212/2024 ire ocume

WP (C) - o WRIT
10/202613.02.2026 |3, 0o 0 o |P.PANDA GENERAL Order Dtd. 2025-12-11 R ANCH-1
72/2026 13.02.2026  |"ELC)” R K BARIK GENERAL Order Dtd. 2026-01-29

Ve 31036/2025 :

RSA- SECOND
73/202613.02.2026 | 0 M K PANI GENERAL Order Dtd. 2025-12-23 S EDEAL
74/2026 13.02.2026 |"ELC)- D PRADHAN GENERAL Order Dtd. 2017-07-14

4121/2003

RPFAM- FIRST
76/2026(13.02.2026 |72 M K NAYAK GENERAL Order Dtd. 9999-12-31 ADDEAL

WP (C) - Order Dtd. 2009-09-
77/202613.02.2026 17500006 M DAS GENERAL 09Petition, Annexure,

WP (C) - o WRIT
78/2026 (13.02.2026 |, o0’ oo, o M BEHERA GENERAL Order Dtd. 2026-02-02 ERANCH-6
00/202613.02.2026 |[PLAFL” S.CHOUDHURY |GENERAL Order Dtd. 2026-02-10 BATL-1
' Ve 13370/2025 7" :

WP (C) - WRIT
69/202613.02.2026  |,oc0 o0 P BEHERA GENERAL R ANCH




CMP-

72/202613.02.2026 |7o0 0, |P BEHERA GENERAL
73/2026/13.02.2026 Z§g¥§626 P BEHERA GENERAL
74/2026|13.02.2026 gi?igg; P BEHERA GENERAL
76/202613.02.2026 g?gg?;o25 P BEHERA GENERAL
WP (C) - WRIT
78/2026(13.02.2026 |00 o A SAHOO GENERAL ERANCH-6
WP (C) - WRIT
80/2026(13.02.2026 |31 01 o0 [SIKHAR GENERAL BRANCH-8
) CRLMC-
58/2026(13.02.2026 |, 00 oo, |SARAT DASH GENERAL Order Dtd. 2026-02-11
WP (C) - WRIT
) — —
78/2026(13.02.2026 | ooco oo, [P. MUDULL GENERAL Order Dtd. 2026-01-22 BRANCH-5
RSA- Order Dtd. 2026-02- SECOND
)
79/2026|(13.02.2026 500/2024 S SAHOO GENERAL 09Petition, Annexure, APPEAL
) CRLMP- .
85/202613.02.2026 1131/2025 M NAYAK GENERAL PetitionAppealmemo, Annexure,
MISC.
MA- Order Dtd. 2012-02-
)
87/2026(13.02.2026 |, oo, B K LENKA GENERAL L 0Petition, Appealmemo, ANNEXULe, 2E§EAL
WP (C) - WRIT
) — —
88/2026(13.02.2026 |, 0020 o [K DANG GENERAL Order Dtd. 2026-02-06 BRANCH-3
) WP (C) -
91/2026(13.02.2026 |10 -0 0., M MOHAPATRA |GENERAL Order Dtd. 2014-09-01
Ao MISC.
194/2026(13.02.2026 |07 /5014 |S SAHOO GENERAL Order Dtd. 2025-03-19 APPEAL
SEC.
95/2026(13.02.2026 ?i§;2009 C SAMAL GENERAL Order Dtd. 2025-07-29 i?ggii
_— MISC.
198/2026(13.02.2026 |01 5014 |C SAMAL GENERAL Order Dtd. 2025-03-19 APPEAL
SEC.
0JC- Order Dtd. 2017-12-
01/2026(13.02.2026 |, -0 1o R K MOHAPATRA GENERAL | 1Petition, Appealmemo, ANneXuLe,
0JC- Order Dtd. 2006-05-
03/202613.02.2026 3947/1994 S K DAS GENERAL 12Petition, Appealmemo, Annexure,
04/2026(13.02.2026 §i§;2005 S MOHAPATRA |GENERAL Petition i?ggii
09/2026113.02.2026  |[PELAEL™ 5 prumRa GENERAL Order Dtd. 2023-09-27 BATIL-2

10274/2023




ABLAPL-
310/2026113.02.2026 13857/2025 J BEHERA GENERAL Order Dtd. 2025-12-12 BATIL-2
12/2026(13.02.2026 | CRLMEP- M K NAYAK GENERAL Order Dtd. 2026-02-13

02 140/2026 :
14/2026(13.02.2026 |"ELO)~ L D SAHOO GENERAL Order Dtd. 2026-02-11
02 2938/2026 :
15/2026(13.02.2026 | CRPREV™T ¢ b MOHANTY |GENERAL Order Dtd. 2026-02-12

116/2026
17/2026(13.02.2026  |PTAPDT S BARIK GENERAL Order Dtd. 2026-02-02

V2. 9446/2025 :

WP (C) - o WRIT
318/2026113.02.2026 28953/2025 N C SINHA GENERAL Order Dtd. 2025-10-14 BRANCH-4
21/2026113.02.2026  |CRDMC- A K MOHANTY |GENERAL Order Dtd. 9999-12-31

Ve 4799/2024 raer :

MATA-

323/2026113.02.2026 18/2025 R K DEHURY GENERAL Order Dtd. 2026-02-09
WRIT
WP (C) - . BRANCH
24/2026(13.02.2026  [¢o1) 0 . B N SHADANGT |GENERAL Order Dtd. 2026-03-05 (DTVISTO
BENCH-3)
128/2026(13.02.2026 |"EL{C)~ B N SHADANGI |GENERAL Order Dtd. 9999-12-31
<02 4717/2026 :

WP (C) - L WRIT
30/2026(13.02.2026 [, 120" |p N SHADANGT |GENERAL Order Dtd. 9999-12-31 N NCH_ 6

ABLAPL-
31/2026(13.02.2026  [0uhP  H K BHOL GENERAL Order Dtd. 2026-02-09

WP (C) - o WRIT
97/2026(13.02.2026  [1o 207 ls C SUNDARA  |GENERAL Order Dtd. 2016-12-09 N NCH_4

WP (C) - WRIT
98/2026(13.02.2026 |- )° o K PaNDA GENERAL Order Dtd. 2026-02-13 N NCHA1

CRLA- CRIMINAL
99/2026(13.02.2026  |So7° o |0 K PANDA GENERAL Order Dtd. 2026-02-13 i

WRIT
oJc- Order Dtd. 2022-03- BRANCH
00/2026]13.02.2026 |1, g5/199g |K MOHANTY GENERAL 15Petition, Annexure, (DIVISIO
BENCH)

ABLAPL- Order Dtd. 2018-03-
02/2026(13.02.2026 o0t |s R pANT GENERAL Eberition Anmestre,
03/2026|13.02.2026  |CRLA- P NAIK GENERAL | Order Dtd. 2026-02-20 CRIMINAL




514/2021 | APPEAL
05/2026113.02.2026 "2 ()~ J.R.BEHERA  |GENERAL Order Dtd. 2026-02-09

37834/2025

RSA- SECOND
06/2026(13.02.2026 | 1oy o000 |S P BARIK GENERAL Order Dtd. 2024-09-06 S oar

ELPET-
08/2026(13.02.2026 170" |PRATINA GENERAL Order Dtd. 2026-03-09

CMP- WRIT
09/2026(13.02.2026  |T50T oo |0 K BHOL GENERAL Order Dtd. 2025-12-23 o NCH_A

CMP- WRIT
110/2026113.02.2026 1581/2018 B N SARANGI GENERAL Order Dtd. 2023-02-17 BRANCH-3
112/2026113.02.2026  |CREMC- H K PANDA GENERAL Order Dtd. 2026-02-13

<02 3352/2025 :
113/2026(13.02.2026 |CRDMC- H K PANDA GENERAL Order Dtd. 2026-02-13
V2. 3352/2025 :
114/2026(13.02.2026 |CRDMC- H K PANDA GENERAL Order Dtd. 2026-02-13
02 3352/2025 :
115/2026(13.02.2026 | CRLMC- H K PANDA GENERAL Order Dtd. 2026-02-13
<02 3352/2025 :

CRLMC- CRIMINAL
16/2026(13.02.2026  |JoonS oo B K PANDA GENERAL Order Dtd. 2026-02-13 .

CRLMC- CRIMINAL
17/2026(13.02.2026 |5 oo, [H K PANDA GENERAL Order Dtd. 2026-02-13 e

CRLMC- CRIMINAL
18/2026(13.02.2026 | iop oo, [H K PANDA GENERAL Order Dtd. 2026-02-13 e

CRLMC- CRIMINAL
19/2026(13.02.2026 | iop oo, [H K PANDA GENERAL Order Dtd. 2026-02-13 e
121/202613.02.2026  |CRDME- S SAHOO GENERAL Order Dtd. 2026-02-13

02 153/2026 :

WP (C) - . WRIT
25/2026(13.02.2026 |50 20 B NAYAK GENERAL Order Dtd. 2026-02-09 N NCH.3
126/2026|13.02.2026  |CME” B DAS GENERAL Order Dtd. 9999-12-31

02 288/2026 :
127/2026113.02.2026  |CONTC~ N MUKHI GENERAL Order Dtd. 2026-02-06
V2. 665/2026 :
128/2026113.02.2026  |CONTC~ N MUKHI GENERAL Order Dtd. 2026-02-06
02 666/2026 :
129/2026113.02.2026  |CONTC~ N MUKHI GENERAL Order Dtd. 2026-02-06
V2. 667/2026 :
130/2026(13.02.2026 | CONTC™ N MUKHI GENERAL Order Dtd. 2026-02-06
V2. 668/2026 :




CONTC-

31/2026(13.02.2026 | 0070 N MUKHI GENERAL Order Dtd. 2026-02-06
132/2026(13.02.2026 | CREMC- P K MISHRA  |GENERAL Order Dtd. 2026-02-13
<02 482/2026 :
133/2026|13.02.2026 |"E(C)~ P K MISHRA  |GENERAL Order Dtd. 2026-02-13
02 32931/2025 :

WP (C) - o WRIT
34/2026(13.02.2026 |35 007 |7 B AR GENERAL Order Dtd. 2026-02-12 o NCH4
136/2026 113.02.2026 "2 ()~ S SAMAL GENERAL Order Dtd. 2026-02-09

02 2670/2026 :
137/2026|13.02.2026 |"E(C)~ S SAHOO GENERAL Order Dtd. 2026-02-12
02 21940/2024 :

WP (C) - o WRIT
39/2026(13.02.2026 |, )0 ls sanHo0 GENERAL Order Dtd. 2026-02-11 o NCH-4

WP (C) - o WRIT
41/2026(13.02.2026 |50 “)7 B N SARANGI  GENERAL Order Dtd. 2025-05-15 o NCH4
142/2026(13.02.2026 | CRLMP- P S DAS GENERAL Order Dtd. 2026-02-13

02 141/2026 :
145/2026 113.02.2026  |CRDMC- L BEHERA GENERAL Order Dtd. 2025-12-01
02 5020/2025 :

WP (C) - o WRIT
48/2026(13.02.2026 |10 217 lp k Das GENERAL Order Dtd. 2026-02-05 o NCH1

WP (C) - o WRIT
49/2026(13.02.2026 |5 207 | |s P SAMANTA  |GENERAL Order Dtd. 2026-02-12 o NCHT
150/2026113.02.2026 |"E(C)- S P SAMANTA |GENERAL Order Dtd. 9999-12-31

36158/2025

CRLMC- CRIMINAL
51/2026(13.02.2026  |copeC o |G JAYASINGH |GENERAL Order Dtd. 2026-02-13 e

WP (C) - o WRIT
52/2026(13.02.2026 |50 207 P K SWAIN GENERAL Order Dtd. 2026-02-10 o CH_s
153/2026(13.02.2026 |"E(O)~ P K SWAIN GENERAL Order Dtd. 9999-12-31

3899/2026

WP (C) - o WRIT
54/202613.02.2026 |50 00" P K SWAIN GENERAL Order Dtd. 9999-12-31 N ANCHLT

WRIT

WP (C) - o BRANCH

55/2026(13.02.2026 |12 007 Ip K SWAIN GENERAL Order Dtd. 2026-02-19 (OTVISTO

BENCH-2)




CMP-

56/2026(13.02.2026 (o070 B K MOHANTY |GENERAL Order Dtd. 2025-12-09
WP (C) - Order Dtd. 2026-02- WRIT
157/2026|13.02.2026 135359 /50,5 |J SAHOO GENERAL 06Petition,Annexure, BRANCH-2
162/2026(13.02.2026  |PLEAPL- U K PANDA GENERAL Order Dtd. 2026-02-12
02 102/2026 :
168/2026113.02.2026  |CRDMC- B .MOHANTY GENERAL Order Dtd. 2025-10-09
V2. 3873/2025 B :
169/2026113.02.2026 "R ()~ B.K.PATT GENERAL Order Dtd. 2026-02-09
V2. 575/2026 |°° K- :
ABLAPL-
70/2026(13.02.2026 o007 | |SARAT DASH  GENERAL Order Dtd. 2025-12-23
171/2026 113.02.2026  |CREMC- SARAT DASH  |GENERAL Order Dtd. 2026-02-13
<02 5116/2025 :
BLAPL- AMLAN SHAKTT
72/2026(13.02.2026 oot B GENERAL Order Dtd. 2025-04-24
WP (C) - o WRIT
173/2026113.02.2026 4151/2026 D. SETHI GENERAL Order Dtd. 2026-02-12 BRANCH-5

NIC



